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Vidhan Sabha Starred Question No.-22 by Hon'ble MLA Sh. Akhilesh Pati
Tripathi dated 30.07.2021

(SUPPLEMENTARY)

Funds towards BTA / GIA are presently being released as per
recommendation of 5th DFC, duly accepted by the Govt. of NCT of Delhi.

In case of any dues / liabilities pertaining to the municipal bodies, the
same are recovered from the fund released to various DMCs and the same
are adjusted at the time of releasing of funds to the concerned DMCs.
Recommendations of 5th DFC has been accepted vide Cabinet Decision
No.2670 dated 01.01.2019 by the Government w.e.f. 01.04.2016 and

accordingly, funds are being released to all DMCs.

Till 2018, GNCTD sanctioned grants to DMCs on the basis of
recommendations of 3rd DFC, whose original mandate was till 2011, but due to
non-implementation of recommendations of 4th DFC, GNCTD continued to
allocate the funds as per recommendations of 3rd DFC.

The recommendations of 5th DFC has been accepted vide Cabinet
Decision No.2670 dated 01.01.2019 by the Government w.e.f. 01.04.2016 and

accordingly, with the implementation / acceptance of 5th DFC w.e.f.
01.04.2016 funds are being released to all DMCs.

Accordingly, the amount worked out / calculated on the basis of formula
for devolution of funds for the Financial Year 2016-17, 2017-18, 2018-19,
2019-20 & 2020-21. Recovery is being affected wherever excess payments
were made due to implementation on the basis of 3rd DFC recommendations.
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(Rajesh Meena)
Assistant Director (Pig.), H&FW

"*>- ml     GOVERNMENT OF1 NAT1ONA1. CAPITAL TERRITORY OF DE
#" DEPARTMENT OF IIEAI ,T11 & FAMILY WELFARE

LEVEL-9. VA1 WING, DELHI SECRETARIAT. IP ESTATE. New DEIfHI.110002
File No: 400(262)/2013/1 l^FW/Plg./PF/C'D//112347387/J 2.0 \Doled: 3-1 (~7|

To.
The Deputy Secretary (PC).
Urban IXvelopment Department.
9^ Level. C-VVing. Delhi Secretarial,
I.P. Estate. New Delhi-110002.

, Subject: Reply to Vidban Sabha Starred Question No. 22 fixed for 30.07.2021.

Sir.
With reference to your letter F. No. 53(01)S.Q.No.22/2ni1 Session- 2021/DVS/374-

378 dated 28.07.2021 the required information regarding Vidhan Sabha Starred Question
No. 22 (50 penaining to I I&FW Department is enclosed for further necessary action at your

end.

Yours faithfully.

End: As stated above.





)
.) ^^f

(Ashok Kumar)
Deputy Director of Education (L.W.)

(Ashok Kumar)
Deputy Director of Education (L.W.) .

F. No. DE 25 (13)/371/L.W./2020-21/Dated:/C

Copy to:-,

1. Deputy Director (DDLB-III), Local Bodies, 10<" Level, C-Wing, Delhi Sachivalaya,
I.P. Estate, New Delhi-110002 w.r.t. letter no.F.2/308/AD/LB/2021/pt.file/593-
596 dated 28.07.2021 along-with copy of reply.

F. No. DE25|13)/371/L.W./2020-21/ /5~5>3 - J^^Dated: 21/ ^^-2 ©t|

To

The Deputy Secretaiy (PC);
Department of Urban Development,

9"> Level, C-Wing, Delhi Sectt,

New Delhi-110002

Sub: - Vidhan Sabha Starred Question NO. 22 for 30.07.2021 raised by Sh.

Akhilesh Patl Tripathi, Hon'ble MLA.

Sir/Madam,•'

With reference to your letter no.53 (01)/S.Q.No.22/2d Session-2021/DVS/374-
378 dated 28.07.2021 on the subject cited above, in this connection, please find

enclosed herewith the reply of the question in respect of the points pertaining to

Directorate of Education.;

You are requested to furnish the reply of the above question directly to the

Legislative Assembly of Delhi under intimation to this office.

Copy of the note-sheet duly approved by Hon'ble Dy. Chief Minister is also

enclosed.

Yours faithfully

End. As above.1

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI

DIRECTORATE OF EDUCATION
OLD SECRETARIAT, DELHI-54

(L.W. BRANCH/ QUESTION CELL)

TOP PRIORITY
MOST URGENT

VIDHAN SABHA QUESTION
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and Rs. 4,97,65,805/- was returnetroug.

Books: Cheque for Rs. 7,29,63.250/- each for the F.Y. 2018-19 and 2019-20 was returned and
Rs. 1,23,78,464/-for the F.Y. 2020-21 from North MCD on 02/07/2021.

Salary: East Rs. 3,84,68,963/- and South Rs. 70.01,496/- was returned on 02/07/2021.
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203753.97
203753.97
203753.97
203753.97
203628.97
181828.97
149428.97
154726.44
126997.06

7

CB
Rs. In Lakhs

37281.71

0.00

0.00

0.00

0.00

0.00

0.00

13172.47
9070.62

15038.62
6

Recovered

203753.97
203753.97
203753.97
203753.97
203628.97
181828.97
162601.44
163797.06
142035.68

5

Total Loan
Amount

168075.00

0.00

0.00

0.00

125.00
21800.00
32400.00

7875.00
36800.00
69075.00

4

Released
during the

TOTAL
203753.97
203753.97
203753.97
203628.97
181828.97
149428.97
154726.44
126997.06
72960.68

3

OB

2020-21
2019-20
2018-19
2017-18
2016-17
2015-16
2014-15
2013-14
2012-13

2

Financial

year

9
8
7
6
5
4
3
2
1
1

S. No.

North DMC

Statement showing Loan outstanding (Plan & Non-Plan) in r/o North DMC for the year

2012-13 to 2020-21

Reconciled

with PAO-VI

205987.24
93600.6

39425.96
72960.68

Total
South DMC(45.44%)
East DMC( 19.14%)

North DMC (35.42%)

Divied into three DMCs as per their liablities ratio

205987.24Total Outstanding loan as on 01.04.2012 before

Rs. in Lakhs
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3188.29
3188.29
3188.29
3814.50
4474.00
5232.85
6017.78
6924.06
8165.77

Interest

101150.15
13958.99
13958.99
13958.99
13958.99
13958.99
10376.74

7581.74
6926.74
6469.95

Interest

163162.63
20375.40
20375.40
20375.40
20375.40
20362.90
18182.90
14942.90
15472.64
12699.71

Interest

(D

31882.93
31882.93
31882.93
38144.95
44739.99
52328.49
60177.82
69240.59
81657.68

7

CB
Rs. In Lacs

139589.94
139589.94
139589.94
139589.94
139589.94
103767.44

75817.44
69267.44
64699.48

7

CB

Rs. In Lakhs

203753.97
203753.97
203753.97
203753.97
203628.97
181828.97
149428.97
154726.44
126997.06

7

CB

Rs. In Lakhs

c
77567.67

0.00

0.00

6262.02
6595.04
7588.50
7849.33
9062.77

20917.09
19292.92

6

Recovered

13233.52

0.00

0.00

0.00

0.00

0.00

0.00

0.00

5107.04
8126.48

6

Recovered

37281.71

0.00

0.00

0.00

0.00

0.00

O.OOj

13172.47
9070.62

15038.62
6

Recovered

31882.93
31882.93
38144.95
44739.99
52328.49
60177.82
69240.59
90157.68

100950.60
5

Total Loan

Amount

139589.94
139589.94
139589.94
139589.94
139589.94
103767.44
75817.44
74374.48
72825.96

5

Total Loan
Amount

203753.97
203753.97

.  203753.97

203753.97
203628.97
181828.97
162601.44
163797.06
142035.68

5

Total Loan

Amount

15850.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

8500.00
7350.00

4

Released during
the year

113397.50

0.00

0.00

0.00

0.00

35822.50
27950.00

6550.00
9675.00

33400.00
4

Released during
the year

168075.00

0.00

0.00

0.00

125.00
21800.00
32400.00

7875.00
36800.00
69075.00

4

Released during
the year

TOTAL
31882.93
31882.93
38144.95
44739.99
52328.49
60177.82
69240.59
81657.68
93600.60

3

OB

2020-21
2019-20
2018-19
2017-18
2016-17
2015-16
2014-15
2013-14
2012-13

2

Financialyear

9
8
7
6
5
4
3
2
1
1

S. No.

South DMC
TOTAL

139589.94
139589.94
139589.94
139589.94
103767.44
75817.44
69267.44
64699.48
39425.96

3

OB

2020-21
2019-20
2018-19
2017-18
2016-17
2015-16
2014-15
2013-14
2012-13

2

Financialyear

9
8
7
6
5
4
3
2
1
1

S. No.

East DMC
TOTAL

203753.97
203753.97
203753.97
203628.97
181828.97
149428.97
154726.44
126997.06
72960.68

3

OB

2020-21
2019-20
2018-19
2017-18
2016-17
2015-16
2014-15
2013-14
2012-13

2

Financial year

9
8
7
6
5
4
3
2
1

S. No.

North DMC

Statement showing Loan outstanding (Plan 8i Non-Plan) in r/o DMCs for the year 2012-13 to 2020

21

with PAO-VI
Reconciled

Rs. in Lakhs

/

205987.24
93600.6

39425.96
72960.68

Total
South DMC(45.44%)
East DMC( 19.14%)

North DMC (35.42%)

Divied into three DMCs as per their liabilities ratio

205987.24Total Outstanding loan as on 01.04.2012 before

^.rurcation (Reconciled)

^


